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ORAL ANSWERS TO QUESTIONS-—
Contd,

Petrol bunks in Tamil Nadu

¢
784, SHRI J. S. RAJU:¢
SHRI TINDIVANAM
VENKATRAMAN:
Will the Mipistey of PETROLEUM
AND NATURAL GAS be pleased to
state: )

{a) what are the norms prescribed
for sapctioning and licensing of a
petrol bunk;

(b) what is the total number of
petro} bunks in Tamil Nadu and what
ig the stock that is given per mopth
or per week;

(c) whether it is a fact that
are run on cooking gas;

cars

(d) if so, whether it was examined
as an alternative to petrol or diesel;
and

(e) if not,
therefor?

what are the  reasons

THE MINISTER OF STATE OF
THE MINISTRY OF PETROLEUM
AND NATURAL GAS (CAPTAIN
SATISH SHARMA): (a) to (e) A
statement is laid on the Table of the
House.

1The question was actually asked
on the floor of the Houge by Shri
J. 8. Raju.
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Statement

(a) Retail Outlet dealerships are
allotted to the persons meeting eligi-
bility criteria relating to nationality,
age, educational qualifications, in-
come, residence and multiple dea-
lership normg through the procesg of
advertisemen; and selection by Oil
Selection Boards for the locationg in-
cluded in the Marketing Flans. In ad-
dition, a few dealerships/distributor-
ships are allotted under discretionary
powerg of the Government on com-
passionate grounds.

(b) As on 1.1.1995 1450 Retajl Out-
let dealerships were funectioning in

Tami] Nadu. There is no restriction
on supply of diesel and petrol
.o the Retail OQutlet dealerships

and full demand as ©per the
indents is met. However, approxi-
mately 24 TMTs of MS and 142.75
TMTs of HSD are the monthly aver-
age supplies in Tami] Nadu.

{c) to (e) On account of shortage
of LPG and its more essential use
and demand for cooking use of LPG
for automotive purposes is prohibit-
ed. However, use of compressed
natura] gas (CNG) for automotive
purposes is being promoted.

SHRI J. S. RAJU. Sir, the ans-
wers are not to the point and  are
very unsatisfactory, 1 have asked
about the norms for selection of dea-
lership. For instance, what is the
age limit? What is the educational
qualification prescribed? What is
the minimupy income? These are :'-.
points to be clarified by the hon. Mi-
nister. T want to know the details

CAPT. SATISH SHARMA: Sir.
the age prescribed is from 21 yeais
tc 50 years, There is no age limit
for the freedom-fighters® category.
For sportspersons, the minimum age

limit is 35 years and there is
no maximum age Timit
for sportspersons, The educa-

tiona]l qualification preseribed is ma.
triculation. There is no qualification

prescribed  for  sportspersons and
freedom  fighters. The income
limit i§ Rs. 50,000/- per annum
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from all sources, including depond-
ants. Besides that, the applicant has
to be a resident of the district for
the last five years up to the date of
advertisement. Ipn the case of the
SC, ST and defence categories, 1esi-
dents of adjoining districts can also
apply, but preference jg given to
persons of the district concerned. At
the time of the interview, the
inter se evaluation of the candidates
belonging to the specified categories
would be made by the Selection
Board taking into aceount the other
factors like businesg ability. sales-
mamhlp, capacity to provide the
requ1red facilities within the stipul-
ated period, full iime involvement.
extra -curricular activities, outstand-
ing sportsmanship of people who have
repxesentnd the country in interna-
txonal events, capacxtv to raise fin-
ance etc.

SHRI J. S. RAJU: T would lise
to know from the hon. Minister
whether the Ministry will constitute
a Committee consisting of Members
of Parliament from various political
parties, for issuing licences. Also, 1
have seen an advertisement from an
automobile workshop that they are
convetting petrol and diesel-consum-
ing carg to gas-consuming ones. Has
this been brought to the notice of
the Government? T also want to
know whether the CNG cylinder will
be supplied through the already
existing petrol bunks or LPG agen-
cies.

CAPT. SATISH SHARMA: Az for
the first part of the question regard-
ing a Parliamentary Committee. ITam
not clear about what the hon. Mem-
ber is referring to. There iy a Con-
sultative Committee of Members of
Parliament, Hon. Members are re-
presented there. Besidec that. fhere
is the Standing Committee on Pet-

mleum where hon. Members from
all the partieq are there. These
two Committees do egist

[31 MAY,

l

1995 to Questions 38

The other part of the question is
ahout the CNG issue and the gas is-
sue, It ig a very good question. Ba.
sically the question is, whether LPG
is being used surreptjtiously in some
places in the country for running
automobiles. This is a very interest-
ing question in a sense that we have
tried to promote CNG, a reference
to which has just now been made by

the hon. Member. But, there gre
some inherent limitations. The kit
is very expemsive and the techno-

logy of conversion tg CNG is not be-
coming popular because the kit is very
expensive. A study iz being conduc-
ted to study zll these problems. The
hoen. Member hag asked a pointed
question whether LPG is being used
surreptitiously by some automobiles
in some parts of the country. The
reason for this ig that we have ban-
ned the use of LPG for automobileg
because of the shortage of LPG in
the country. As you know, there is
a long  waiting list for, LPG in the
country because LPG js used for
cooking in the country and there is
a tremendous shortage. Yet, at the
same time the fact remains that LPG
is a much cleaner fuel than petrol.
In many parts of the world, for exa-
mple, in Japan and in some partg of
Europe, LPG 15 being used for runn-
ing automobiles, Now, we have the
parallel marketing which we have
initiated whereby LPG is made
available not at subsidised rate but
at the market rate also and T am
seriously considering that at least the
LPG which is avajlable through
paraile] marketing, should be used
by the public transportation system
like the three-wheelers in  Delhi,
which are the biggest pollutants,
They are considered to be the biggest
pollutants, The three-wheeler owner
mixes kerosene with petrol tp save
money which infact. increases pollu-

Delhi is becoming
more and more polluted day bv dayv
and as we are all aware one of the
major factors contributing to this
pollutios is the three-wheelers

tion even more,

who
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are mixing kerosene with petrol to
sgve.mmoney, The internal comb istion
enginepof a three-wheeler itself is an
rvaidr pollutant. So, if we use LPG
inuplace of petrol, LPG being a much
cleaner fuel, we will have a dramatic
effeet; My hon. colleague, the Minis-
te¥sof Environment, will bear with
meathat this will have a great impact
iwibig cities like Delhi and Bombay
S65 T would request the Minister of
Surface Transport thot with the help
o the Environment Minister, he
<hould have the paral’lel marksting
sipply of LPG for th. automobiles,
to start with the texis and three-
-wheelerg in Delhi and Bombav. (In-
terruptions)
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~ MR, CHAIBMAN: Please sit-down.
T have not allowed you.
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SHRI TINDIVANAM G. VENKAT-
RAMAN . Sir, it hag been candidly
admiited by the Minister that LPG,
which is being used in automobjles
and cyrs is a much cheaper fuel, He
also said that it is being surreptitious-
ly used. It is not so. We have seen
advertisaments of petrol pumpg in
Delhj where they are propagating
in favour of LPG to be used as a
ucl. Now, considering the economics
of it, the cost of fuel would come to
10 paisa per km. So, it is the chea-
p2st one, and as he has stated, there
i no environmental pollution at all
if LPG 45 used in gutomobiles, There-
fore, will the Government take steps
to see that the LPG production is
boosted? Tt is a question of getiing
foreian exchangs, You are getting
d’esal and petrol tanks Vou are go-
ing in fo- other things The foreign
ex~handge earning hag also depleted.
Vi 4ho CGovernment seriously con-
njA~e sging the TPG for  runnins
antameohilee iv the interest o the
arnnamy of the counrty?

CAPT, ATISI—T SHARMA: Sir, I
thin't the hcm Member is mrrmg ur
CM<: vnth LG, T2 advertisements.
which he ig reférring tp sve for CMG
and not ‘for" LPC. and for CMG, wec
have the C\/IG outlet% here in
Delhi which ‘sell T OTICG bt we
hsve foung 10rtjm our exn ‘I‘]OIICe Why
CW"‘ is not” hecoming vcry popular.
It is becanse” thefd i dp~ engine
o or loss. which hag been experien-
cz? hy gome of the vehicles which
have been mstalled w1th CMG by

15" t0>20 ‘por -~ dent, then fhev
exnerience thaj: theré i5 a losg in
Tirepads sBAEE Sy e ikl “due {0

additién ‘of eylindeérs of ‘CMG"™  There
ig' a ' reduction’ in paylbad carrying
“war +o ' tHe exitent ‘of
the waipht gt thé kir wihick i dbout
€0 to 80 kilodramié¢ There- are ~addi-
tioha1 avnetieng tdar replbee Battéricg
jemitionaefropife.  “ete ~ whish - are.
otheFurise avrovtahle fior~petrdl-run
fore due fn incpriiatibilitn by the
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exisung ignitious

system for CMG
fuel,

Sometimes, starting prob-
lems are also experienced by
those  vehicles which  are in-

stalled with CMG. So, there is en-
gine heating, overheating and other
problems which are being solvad.
There is a researcy going on to solve
these problemg as far as the ClAG
s concerned. That is why we are
selling CMG and we wan( to ypro-
mote the use of CMG and we are
cerrying on the research to solve
these problem, which is taking ti ne,
That is why CMG is not becoming
popular. Of course, LPG jg a differ.
ent matter. As I mentioned to vou

earlier, LPG does not create these
problems,
SHR!I 5. K. T. RAMACHAD-

RAN: Sir, I understand frcm the 1e-
ply oi the Minister that the Cov-
ernmen: ig well aware of the obno-
xious practice of adulteration by the
petral and diesel bunk operators, As
far as pollution is concerned, Si, it
s a health hazzrd also it i3 affecting
the engines of {he motor vehicles.
Sn, cons’dering thig injurioug aspact,
what are the steps being taken by
the (yovernment to control this obno-
xious practice? Has the Government
appointed any squad or any vigilence
authority to check the petrol pumps
and punish the owners whenever
they are foung guilty?

CAPT SATISH SHARMA: Sir,
what the hon, hag said is true, that
the kerosene which s highly subsi-
dised does not always reach the tar-
geted groups. We allocqte kerosene

tc varipus States. The States have
their own public distribution gys-
tems, and unfortunately there are

many States where there ig a lot of
room for improvemen: to ensute
that the kerosene which is meant
for the targeted groups reaches the
targeted groups, but unfortunately
part off that is diverted because it is
highly subsidised and is used: in

[31 MAY,
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adulieration, whethep 4t 4s: diese] “or
petrol, Of course to staet willy we hia@ -
started with this two-caloured 1kerosens; -
the biue dye for the public distribus
tion Lystem and.the ONHa ] s edloguy:
lor the market,. the fairprice kem.
sere. Ii has heAg,d a_great deal. We.
also have regulagygheeking -of ,-the:
gas stations, the ¢galersend the other:
cutlets ang thaty;igrago¥ngoing pro:.
‘ess. but what, s reguived ,ig.; al.. the

e lavel theyeneedsdoideimych:
Tore vigorous,mvark.which.igle pe.
quired for the.Btatectevel machinery:
to ciisure ihag the jirerosene -ig reach:-
ed the targeted groups,.:

SHRI G, SWAMINATHAN: _-Su;
recently 2 poR-poliyting SR engine
has come: and, the, Gaysrnment j-has
issued o.ders earmarking certgin pg,.
ol hunks for giving petrol tothese
crg T would 1 ke to know  what
fhe prpcess;j§.hy. which :.thenGav-
ernment is_going .fo, modernjse ,.all
the negrol hynks.ooWhatois the, lime
Umig?,,That . is., ong,. What_sheuld, be
th~ mgsition of the uld cars? L
vould like to kxnow. whether,ald .cars
vill ha ave o be fitfed with, the. mod-
ern Mfme, §o i that they will:. not
pollute.

CAPT, SA'I‘ISH S’HARMA Sir, 1
think the hdi ! embér iy referring
to a recent step‘ Wthh we have
t- km of mtfoducma lead frée pet-
rol ‘rm the foﬁr . métmpohtan c1t1ei
of ndxa Ag 'ya ‘afe aware to star
with' cars lilgreu He ' Tiew ** Ma}rtﬁ
Sv-vki, DCM' Cef18°”Fiat"‘ug "and
f‘on*o«a-—other név earg’ ‘are " Bso
r'o'm“v—ﬁ't am ot ar teéhni@ﬁ!
able t¢' have a cata!ytf; mntiét?nv
which, I requited to use “thf i'r’&-
fran sasoline. Slmultaneu?fsl E&)e
hosn the normal wvetrol W‘I'uch‘q is
vead ia those eare which do not have
or ¢annot haye  a-catatvtic converter
valve for.-ta~hnical..reasons. - --Now.
over : a- noried oftime we will- have

nors 'md,more new cars which hawve
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a catalytic converter and we wiu
also have the sale of lead-free gaso-
line vutside the four cities, in most
of the cities and towng of India, by
the year 2000. The projection is
that lead-free petro] should be avail-
able because the cars with thig con-
verter will be there. All over the
world it is the same way you go
about it. You do it in phases. You
cannot just sell lead-free pertol and
stop the other pefrol because there
are always the other cars withoul
a catalytic converter, It will
take some time. There is a gestation
period. We believe in a couple of
years we will surely have more and
more lead-free, which is environ-
ment-friendly, clear fuel, which will
be used in mbre and more cars
vghich will have a catalytic conver-
ter.

SHRIMATI JAYANTHI NATARA-
JAN: Sir, the Minister has just now
read out the concessions which are
being extended to freedom fighters
and sportspersons who re-
presented India at the inter-
national level. I would like to ask
the hon. Minister if any facilities,
any concessions, are being extended
to womeyp who applied for licences
to run petrol bunks, This ig part
A(a)l, Part (b) is this. If they are not
being extended now, would the Min-
ister consider extending the game
facilities to women, who are the most
vulnerable of all the sections, from
within the section to which conces-
sions are already being extended
such as sports people which he has
already mentioned? I would like to
know whether they would be consi-
dered as g special catagory and these
facilities will be extended to them in

order to help them start and run
their own business,
CAPT. SATISH SHARMA: Sir. as

I mentioned earlier, there are two
routes. One is the Oil Selection
Board where certainly we have

[RAJYA SABHA ]
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sportsman asd sporgswomen, — Soth
are very madch there, besides that
recently the Supreme Court has
given a judgement. They hnave

come out with clear-cut guidelines
which I can share with the hon.
Membeis, As far as the Government
discretionary quota is concerned, the
Supreme Court hag mentioned about
eight categories, The first is depend-
ent of a person who has made
supreme sacrific for the nation, but
has not been properly rehabilitated
so far, The second is.a member of
& family which has been a victim
of unforeseen circumstances like
terrorist attack, earthquake, flood,
etc. The third is physically handi-

capped.

ML. CHAIRMAN: The whole
thing need not be read out.
CAPI'. SATISH SHARMA: Now
we have clear-cut guidelines. It is
not possible for me to go  beyond

the guidelineg (Interruptions)...

SHRIMATI JAYANTH] NATARA.
JAN: The Government can always
add to it. More than half the popu-
lation is women. (Interruptions)...
The Government can always add to
it, (Inte'rruptions),,, Why do you
pass the buck to the Supreme
Court? (Interruptions)

SHRIMATI RENUKA CHOWDHU-
RY: Why are womepn discriminated?
(Interruptions) ..,

SHRIMATT JAYANTHI NATARA-
JAN: We cannot wait for the Sup-
reme Court to tell us what we
should do. (Inte'rruptions) i

SHRIMATI RENUKA CHOWDHU-
RY.: Sir, the Minister hag to give us
an assurane un the the floor of the
House. (Interruptions).

—

SHRIMAT] JAYANTHI NATARA.
JAN: Sir,...(Interruptions) .
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MR. CHAIRMAN: He is trying to
answer, (Inter'm'ptions) .

CAPT. SATISH SHARMA; S, I
can assure the august House.., (In-
terruptions) .

MR. CHAIRMAN; Pleage sit down,

CAPT. SATISH SHARMA: Sir, 1
can assure the august House that
as far as the cases of those wymen
who dare ih  extreme distress are
concerned  the Governmeng  will
certainly consider those special cases.
That ig the assurance I can give to
the hon. Members, (Interruptions)

SHRIMATI RENUKA CHOWDHU-

RY: What is the specification they
require? (Interruptions), What are
the specifications which they re-

quire? (Interruptions). Do the edu-
cated unemployed women come un-
der it? Doesg the widow of an ex-
servicemen come under i4? (Interrup-
tions)

SHRIMATI JAYANTHI NATARA.
JAN: Sir,... (Interruptions).

MR, CHAIRMAN: Let him ans-

wer,

CAPT. SATISH SHARMA; Sir, as
far as Shrimati Renukg’s question is
concerned, there 1g a clear-cut guide-
line. It says, “The immediate next
of @ kin, i.e. widow, parents, child-
ren of those who lost their lives in
abnormal circumstances and indivi-
dual cases of extreme hardship.”
We will certainly take such cases
into consideration., (Inferruptions)

SHRIMATI RENUKA CHOWDHL.
RY: Sir, unless we are widows...
(Interruptions) . Sir, we have to
be widows before we ...(Intersypt.
ions) . e

MR. CHAIRMAN: The Ministegi#
has said that he will consider such
cases. (Interruptions). The Minister
is pnswering, .
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SHRIMATI RENUKA CHOWDHU-
RY: What is the root cause of our
problems? (Interruptions),

MR. CHAIRMAN: Please sit down.

SHRIMATI RENUKA CHOWDHU-
RY: Let him say something,

CAPT, SATISH SHARMA- Sir,
would welcome suggestions from the
hon. lady Members. They can send
the proposals to us. We will certain-~
ly look into those proposalg.;

MR, CHAIRMAN. Question
785, (Interruptions). That
is over.

No.
question

STP/ISD/FAX a¢ Hazrat Nizammuddin
Railway Station

*785. SHRI JALALUDIN ANSARI:

Wil the Minister of RAILWAYS be
pleased 1o state:

(a) whether the facility of STD/
ISD/PCO|FAX has been  provided
by the Northern Railway at Hazrat
Nizamuddin Railway station;

(by if so, what ig the number and
other details thereof;

(¢) whether Governmen have re.
ceived complaints from Members of
Parliament in this matter; and

(d) if so, the action taken thereon?

THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF):
(a) and (b) At present, tWo mann-
ed PCO boothg out of which one
having STD facility and seven coin
operated telephones are available at
Nizamuddin station. Action hag also
been initigted to provide one more
telephone booth having STD facility.

(cy and (d) Northern Railway
have examined the complainis and
replies explaining the .pesition have
been gent,



